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RAJYA SABHA 

Monday, the 5th April,  1971115th Chaitra, 
193 (Saka) 

The House  met   at  eleven  of  the   clock, 
MR. CHAIRMAN in t te Chair. 

ORAL ANSWI RS TO QUESTIONS 

 

t [THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
SIDDHARTHA SHANKAR RAY) : (a) As 
reported by the Collector. Baster District, 
Jagdalpur, no Central Minister or officer has 
recently undertaken a tour of the Abhujmarh 
area ofBastar District to study the living 
conditions of the 'Madia' tribe there. 

(b) Does not arise.] 

 
LIVING  CONDITIO *S OF 'MADIA' TRIBE IN 

BASTER DISTRICT . MADHYA PRADESH 

*150. SHRI RAN SAHAI : Will the Min-
ister of LAW AND SOCIAL WELFARE be 
pleased to state : 

(a) whether it is fact that any Central 
Minister or officer rec :ntly undertook a tour 
of the Abhujmar area ot Baster District in 
Madhya Pradesh to stud;, the living conditions 
of the 'Madia' tribe there; and if so, for how 
many days ; and 

(b) if so, what are the details of the report 
in this regard ?] 

SHRI SIDDHARTHA SHANKAR RAY : 
As far as the Government is aware, the State 
Government of Madhya Pradesh has sent 
officers to this particular area and had made 
enquiries with regard to their conditions and 
apart from that, the living conditions of the 
Madia tribe of Abhujmar have been studied by 
various agencies in the past and their findings 
have been published. 

 
†[ ] English translation. 
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SHRI SIDDHARTHA SHANKAR RAY: 
The member's suggestion will be kept in 
mind. I would, require notice with regard to 
the specific question put by him with regard 
to the diseases suffered by women. 

SHRI K. P. SUBRAMANIA MENON : 
May I know whether the Madhya Pradesh 
Government has recently gone into the pro-
posals for leasing out mining areas in Bastar 
district belonging to the tribal people to 
certain private companies in which the Chief 
Minister of Madhya Pradesh is an interested 
party ? Is it a fact that the leasing of tribal 
areas for mining purposes to private 
companies is against the existing rules ? 

SHRI SIDDHARTHA SHANKAR RAY: 
Sir, the main question relates to visits by the 
Central Minister's etc. How does this supple-
mentary arise ? 

MR. CHAIRMAN : It does not arise. 

SHRI A. D. MANI: I happen to have gone 
to this area of Bastar district and I would ask 
the Minister whether he is aware of the fact 
that this area is practically isolated from the 
rest of India and the tribals are living like 
anthropological specimens. May I ask 
whether any proposals have been made by 
officers of the Madhya Pradesh Government 
for improving land communications in that 
area because this area is very badly served 
by roads and, if so, whether the Central 
Government are prepared to regard this area 
as a special area and make an out right grant 
for that  purpose? 

SHRI SIDDHARTHA SHANKAR RAY: 
It is an isolated area. There are steep hills 
and deep valleys and the area is in the 
southern part of the Baster District. The 
Member's suggestion with regard to road 
communication and other things will be sent 
to the State Government ol Madhya Pradesh 
and we shall wait for their report. 

SHRI A. D. MANI: We want you to give 
money. 

SHRI SID DHARTHA SHANKAR RAY: 
We shall see. 

MR. CHAIRMAN : All these details do not 
arise out of the question. 

SHRI A. D. MANI : I am asking him, Sir, 
whether he would regard it as a special area 
because the Madhya Pradesh Government 
does not have the financial resources for deve-
loping land communications in that area. I 
want to know whether he is prepared to regard 
it as a special area so far as Central Govern-
ment's financial assistance is concerned. 

SHRI SIDDHARTHA SHANKAR RAY : 
I do not think it arises out of this question. 


